
 335  Matters  under

 [at  हरीश  कुमार  गंगवार]

 है,  क्योंकि  टेलिविजन  में  चित  कराते  ही

 नहीं  औौर  यदि  थोड़ा  बहुत  जाते  भी  हैं

 तो  प्रत्यंत  प्रस्पष्ट  होते  हैं  ।  प्रत  नागरिक

 परेशान  हैं  ।

 (vii)  REHABILITATION  OF  REFUGEES  FROM

 SIND  WHO  CAME  TO  INDIA  DURING

 1971  INpDo-PaK  CONFLICT,

 13  brs.

 SHRI  KRISHNA  KUMAR  GOYAL

 (Kota):  As  a  result  of  1971  Indo-Pak

 conflict,  about  60,000  refugees  migrated

 to  India  from  occupied  territory  of  Sind.

 Most  of  these  refugees  had,  after  some

 time,  gone  over  to  refugee  camps  set  up

 by  the  Government.  Some  of  these  re-
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 fugees,  however,  after  getting  themselves

 registered  with  the  concerned  Government

 authorities,  went  to  meet  their  relatives

 who  had  migrated  to  India  in  1947,  *  not

 they  will  be  denied  the

 rehabilitation  benefits  if  they  did  not

 knowing  that

 settle  down  in  the  refugee  camps.

 Faced  with  the  problem  of  livelihood,

 they  started  working  as  _  agricultural

 Jabour,  cart-pulling  and  other  forms  of

 labour;  a  few  started  business  also.

 Majority  of  them  have  not  been  able  to

 earn  adequwate  living.

 They  approached  the  Government  of

 India  for  their  rehabilitation.  They  were

 told  that  the  matter  would  be  considered

 after  the  refugees  in  the  camps  are  settled,

 Sir,  those  who  want  to  make  their  own

 efforts  for  earning  are  depending  ,olely

 on  government  doles  in  camps.

 According  to  a  letter  of  the  Ministry

 of  Supply  and  Rehabilitation  (Dept.  of

 Rehabilitation)  addressed  to  the  President,

 Sindhi  Sharanarthi  Samasya  Navaran

 Samiti,  Jaipur,  the  refugees  who  were

 granted  Indian  citizenship  should  be

 granted  rehabilitation  benefits,

 After  meeting  the  State  and  Central

 Government  authorities,  it  appeared  that

 the  rehabilitation  benefits  are  not  being

 extended  to  the  persons  living  outside  the

 camps.

 It  is  surprising  that  101  families  who

 came  to  India  from  Sind  one  year  after

 war  managed  to  settle  in  camps  set  up

 in  1972.  When  the  real  facts  about  them

 came  to  the  knowledge  of  the  Govern-

 ment,  they  were  thrown  out  of  the  camps

 but  now,  surprisingly,  they  are  being

 given  the  rehabilitation  benefits,
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 1  request  the  Minister  of  Supply  and

 “Rehabilitation  to  make  a  statement  in  this

 हि ७-1 '1: 106 लि

 13.02  hrs.

 *DEMANDS
 FOR  GRANTS,  1982-83—

 Contd.

 MINistRY  OF  COMMERCE—Contd.

 MR.  DEPUTY-SPEAKER:  The  House

 will  now  take  up  further  discussion  and

 voting  on  the  Demands  for  Grants  under

 the  contro]  of  the  Ministry  of  Commerce.

 Shri  Chandradeo  Prasad  Verma  was  on

 his  legs,

 श्री.  चन्द्रदेव  प्रसाद  वर्मा  (धारा) :
 मैं.  यह.  जानना

 संसद  में  ही,  दोनों  सदनों  में  की  थी,

 उसके  संबंध  में  क्या  काम  हुभरा  है
 ग्राम

 तक |  एक  वर्ष  ,में  क्या  उसके  बारे  में

 है  लेकिन  उसके  बारे  में  एक  शब्द  भी

 उन्होंने  नहीं  कहा.  ।  बहुत  विस्तार  में

 वह  नीति  है,  मैं  उस  सब  के  बारे  में  कुछ

 नहीं  कहना  चाहता  हूं  लेकिन  उसमें  कुछ

 मुद्दों  की  WI  आ्प  का  ध्यान  अकृष्ट

 करना  चाहता  हूं
 |

 घोषणा  के  मुख्य  मुद्दों

 में  से  कुछ  ये  हैं
 ।

 छोटे  बुनकरों  तथा

 इनसे  संबंधित प्रन्य  लोगों
 के.  जीवन

 स्तर  में  सुधार  लाना
 औ

 उसका  विकास

 करना,  कमजोर  वर्गों  के  लिए  सस्ते  कपड़े

 का  वितरण  करना,  मानव  निर्मित  रेशे

 तथा  यानें  में  वृद्धि  करना,  हथकरघा क्षेत

 में  बेकार  पड़े  करघों  को  पुन:  चालू  करना,
 अधिक.

 उत्पादन  के  लिए.  आधुनिकीकरण

 करना,  उचित  दामों  पर  याने  देना,
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 हथ करघों  द्वारा.  पालियेस्टर  तथा.  गैर-

 सूती  बयानों  के  उत्पादन  को  भी  प्रोत्साहन  देना,

 ग्रामीण  क्षेत्रों  में  काजोल  के  कपड़े  के

 आवश्यकता  है  ।  जो  इस  का  विकास

 नहीं  हो  रहा  हैं,
 उसी

 कारण  इसमें  लोगों

 को  लाभ  भी  नहीं  मिल  रहा  है  इसलिए  प्रौढ़

 नई  पीढ़ी  के  लोग  इसमें  आ  नहीं  रहे  हैं

 शर यह  उद्योग  ठप्प  पड़ता.  चल।

 जा  रहा  है  ।  इन  लोगों  को  जो.  सहायता
 दी  जा  रही  है,  प्रफसन  दौर  बिचौलिए

 करीब-करीब  वह  सारा  पैसा  खा  जाते  हैं
 शर  इन  लोगों  तक  पहुंचते-पहुंचते वह

 सारी  सहायता  समाप्त  हो  जाती  है  ।

 इसलिए  इसमें  आमूलचूल  परिवर्तन  करने
 की.  आवश्यकता है  ।  जोर  वस्त्र

 उद्योग के  लिए  एक  झोर  स्पष्ट  नीति

 बनाने  की  आवश्यकता है  ।  जो  लोग,

 प्राइवेट  सेक्टर  क  लोग  इस  धंधे  में

 लगे  हुए  हैं  उन  लोगों  को  स्पष्ट  रूप  में

 *Moved  with  the  recommendation  of  the  President.


